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GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
 

RAJYA SABHA 
UNSTARRED QUESTION NO. 2300  
TO BE ANSWERED ON 09.08.2021 

 
Environmental standards for polluting industries 

 
2300.  DR. ASHOK BAJPAI: 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 

(a) whether Government has laid environmental standards for compliance by the 
various polluting industries, if so, the details thereof; 

(b) the details of the industries identified for violating pollution standards and details 
of the complaints received against them, area-wise and State-wise; and 

(c) the steps being taken by Government to check pollution emitting from other 
industrial units? 

 
 

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(SHRI ASHWINI KUMAR CHOUBEY) 
 
(a) The Ministry has issuednotifications from time to time laying down standards for various 
sectors of industries under Environmental Protection Act (EPA), 1986. Industry specific 
environmental standards, for more than 80 industrial sectors have been notified. The list of 
industrial sectors covered by industry specific notification is given at Annexure-I. 
 
(b) There are total 4,354 highly polluting industries (17-categories, Annexure-II)in the 
country. Out of which, 3,708 units are operational and 646 are not operational. Out of 3,708 
operational units, 3,386 units are complying with the prescribed environmental standards and 
322 units are non-complying. Show-cause notices to 190 units and closure directions to 88 
units were issued for non-compliances. Legal actions were initiated against 6 units and action 
is in process against 38 units. State-wise status of 17 categories of highly polluting industries 
is given at Annexure-III. 
 
(c)For strengthening monitoring and effective compliance through self-regulatory 
mechanism, Central Pollution Control Board (CPCB) directed all 17 categories of highly 
polluting industries, Grossly Polluting Industries (GPIs) of Ganga basin, Common Effluent 
Treatment Plants (CETPs), biomedical waste management facilities and common hazardous 
waste facilities to install Online Continuous Effluent/ Emission Monitoring Systems 
(OCEMS) for constant vigil on pollution levels. On the basis of SMS alerts generated due to 
violations of environmental norms, CPCB started inspection-cum-monitoring of 17 categories 
of highly polluting industries on random basis for appropriate actions.  
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CPCB has developed the criteria for categorization of industrial sectors into red, orange green 
and white category and directed all State Pollution Control Boards (SPCBs)/ Pollution 
Control Committees (PCCs), on 07.03.2016, to adopt the same. The categorization is based 
on Pollution Index (PI) which is a function of water pollution, air pollution, hazardous waste 
generation, fuel consumption and amount of waste water generation. 
 
The purpose of the categorization is to ensure that the industry is established in a manner 
consistent with the environmental objectives and to prompt industrial sectors to adopt cleaner 
technologies, ultimately resulting in generation of no or minimum pollutants. So far, CPCB 
has categorized 253 industrial sectors into red, orange, green and white categories. The 
categorization is used by SPCBs/PCCs for consent management and deciding 
priority/frequency for environmental surveillance. 

***** 
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Annexure-I 
 

List of Industrial Sectors for which effluent/emission standards are notified 

Sl. No. Name of the Industrial Sector 
1 Aluminium 
2 Asbestos 
3 Bagasse fire Boilers 
4 Battery Manufacturing industries 
5 Beehive Hard coke oven 
6 Boilers(Agro waste as fuel) 
7 Boilers(small) 
8 Brick Kilns 
9 Briquette(Coal) 
10 Bullion Refining 
11 Calcium Carbide 
12 Carbon Black 
13 Cashew seed processing  
14 Caustic Soda 
15 Cement 
16 Ceramics 
17 Coal mines 
18 Coal Washery 
19 Coffee Processing 
20 Common Effluent Treatment Plants 
21 Common Hazardous Waste Incinerator 
22 Copper, Lead and Zinc smelting 
23 Cotton Textile Industries (Composite and Processing)Composite woolen) 
24 Cupola furnaces 
25 Dairy Industry 
26 Dye & Dye Industry 
27 Edible Oil & Vanaspati 
28 Electroplating 
29 Emission limits for diesel engine more than 0.8 MW for power plant 
30 Emission limits for new diesel engine up to 800 kw for generator sets 
31 Emission standards for new DG Sets up to 19 KW 
32 Fermentation (Distillation, Maltry, Brewery)  
33 Fertiliser 
34 Flour Mills, Paddy Processing, Pulse Making or Grinding 
35 Food & Fruit Processing 
36 Foundries 
37 Furnaces (Reheating) 
38 Gas/Naptha Based Power Plants 
39 Glass Manufacturing 
40 Guidelines for Pollution control measures in Ginning mill 

210



41 Hotel Industry 
42 Inorganic Chemicals 
43 Integrated Iron & Steel And coke oven 
44 Jute Processing Industry 
45 Leather Tannery 
46 Lime kiln 
47 Manmade Fibre 
48 Natural Rubber & Synthetic Rubber 
49 Nitric Acid 
50 Noise Generated by Domestic Appliances 
51 Noise limits for generator sets run with Diesel 

52 Noise limits for generator sets run with petrol/kerosene 
53 Noise standards for fire crackers 
54 Oil Drilling and Gas Extraction 
55 Oil Refinery 
56 Organic Chemicals 
57 Paints 
58 Pesticides  
59 Petrochemicals 
60 Pharmaceuticals 
61 Plaster of Paris 
62 Primary water quality criteria for bathing water  

63 Pulp & Paper (small) 

64 Pulp & Paper(Large) 
65 Refractory Industry 
66 Slaughter House, Meat & Sea Food Processing 

67 Soda Ash 
68 Soft coke industry 
69 Sponge Iron Plants 
70 Starch (Maize) 
71 Stone crushing 
72 Sugar 
73 Sulphuric Acid 
74 Thermal Power plant 

75 Vehicular Noise 
76 (a) Viscose Staple Fibre (VSF) Plant(b) Viscose Filament Yarn (VFY) 

Plant(c) Nylon Polyester(d) Acrylic- (i) Wet Process(ii) Dry Process 

77 Water quality standards of costal water marine water falls 

78 Sewage Treatment Plants (STPs) 
79 Industrial Boilers 
80 Airports 
81 Automobile Service Station,Bus Depot or Workshop 
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Annexure-II 

 

List of 17-categories of highly polluting industries  

1. Distillery including Fermentation Industry 
2. Sugar (excluding Khandsari) 
3. Fertiliser 
4. Pulp & Paper (Paper manufacturing with or without pulping) 
5. Chlor Alkali 
6. Pharmaceuticals (Basic) (excluding Formulation) 
7. Dyes and Dye Intermediates 
8. Pesticides (Technical) (excluding Formulation) 
9. Oil Refinery (Mineral oil or Petro refineries) 
10. Tanneries 
11. Petrochemcials (manufacture of and not merely use of raw material) 
12. Cement 
13. Thermal Power Plants 
14. Iron & Steel (Involving processes from ore/scrap, and Integrated Steel Plants) 
15. Zinc Smelter 
16. Copper Smelter 
17. Aluminum Smelter 
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Annexure-III 
 

 
 
 

***** 

Show 
cause 
notice 
issued

Closure 
directions 

issued

Legal 
cases filed

Action 
under 

process

1 Andaman & Nicobar 0 0 0 0 0 0 0 0 0

2 Andhra Pradesh 282 23 259 243 16 1 0 1 14

3 Arunachal Pradesh 5 0 5 5 0 0 0 0 0

4 Assam 51 11 40 36 4 2 2 0 0

5 Bihar 43 26 17 17 0 0 0 0 0

6 Chandigarh 0 0 0 0 0 0 0 0 0

7 Chhattisgarh 163 20 143 137 6 5 1 0 0

8 Daman & Diu 4 0 4 4 0 0 0 0 0

9 Delhi 0 0 0 0 0 0 0 0 0

10 Goa 4 0 4 4 0 0 0 0 0

11 Gujarat 517 76 441 344 97 72 24 0 1
12 Haryana 174 8 166 161 5 0 1 0 4

13 Himachal Pradesh 21 2 19 19 0 0 0 0 0

14 Jammu and Kashmir 55 0 55 52 3 3 0 0 0

15 Jharkhand 81 2 79 54 25 13 1 0 11

16 Karnataka 246 47 199 184 15 2 12 0 1

17 Kerala 25 5 20 20 0 0 0 0 0
18 Lakshadweep 0 0 0 0 0 0 0 0 0

19 Madhya Pradesh 96 5 91 88 3 1 0 1 1

20 Maharashtra 506 32 474 434 40 29 11 0 0

21 Manipur 0 0 0 0 0 0 0 0 0

22 Meghalaya 23 1 22 21 1 1 0 0 0

23 Mizoram 0 0 0 0 0 0 0 0 0
24 Nagaland 0 0 0 0 0 0 0 0 0
25 Odisha 186 43 143 126 17 14 3 0 0

26 Puducherry 7 3 4 4 0 0 0 0 0

27 Punjab 98 22 76 71 5 5 0 0 0

28 Rajasthan 161 12 149 129 20 17 2 0 1

29 Sikkim 1 0 1 0 1 0 1 0 0

30 Tamil Nadu 239 41 198 194 4 0 1 0 3
31 Telangana 329 37 292 274 18 0 14 4 0

32 Tripura 5 0 5 4 1 0 1 0 0

33 Uttar Pradesh 855 196 659 646 13 6 5 0 2

34 Uttarakhand 46 0 46 42 4 4 0 0 0

35 West Bengal 131 34 97 73 24 15 9 0 0

4354 646 3708 3386 322 190 88 6 38Total

No. of industries 
non-complying 

with 
environmental 

standards 

No. of industries against which action is  taken 
for non-complying with environmental standards

Total no. of 
industries

Compliance Status of  17 Category of Industries (as received from SPCBs/PCCs)
Sl. No. SPCB/PCC No. of 

industries 
closed  by 
their own

No. of 
industries 
operational

No. of 
industries 

complying with 
environmental 

standards 
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